
Annexure-VI
Name of the corporate debtor SVK SHIPPING SERVICES PRIVATE LIMITED Date of commencement of Liquidatiotr: 0G09-2024;

LGt of creditors as on:05-11-2024 List of Operational Creditorg (Other than Workmen, Employecs and Govemment)
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KALVAKOLANU MURALI KRISHNA PRASA
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